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ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF NEW DELHI BENCH OF
THE NATIONAL COMPANY LAW TRIBUNAL ON 11.08.2016

NAME OF THE COMPANY: M/s. Nagesh Hosiery Exports Pvt. Ltd. & Ors.

SECTION OF THE COMPANIES ACT: 397/398
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In terms of the orders of the Hon'ble High Court of Delhi, the valuation and
the local Commissioner’s reports are on record. Ld. Counsel for the petitioner
submits that there is a possibility of a settlement either in terms of money or

division of the companies assets (in this case being land) by metes and bounds.
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2. Shri Sangar Maria who appears on behalf of respondents 3-4 prays for
some more time to seek necessary instructions. Notice to respondents 3 to 5 may

also be issued for the next date of hearing.

3. Tocomeupon 29.8.2016. Sa/—
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